165  Inadequate Customs Check
al Tiruchirapalli Airport (CA)
SHRI K. R. GANESH ; I have no

information about other minor ports.

SHRI SAMAR GUHA:
know about the other airports.

I wanted to

MR. SPEAKER : Do not get up every
time. All your points have been replied.

SHRI SAMAR GUHA : The statement
says that there are other airports also. I
wanted to know which are the other airports.

SHRI K. R. GANESH : May I name
some of the airports which I can remember ?

MR. SPEAKER : You can take him to
those places.

SHRI K. R. GANESH : Amritsar, Patna,
Varanasi . , .

SHRI SAMAR GUHA : This is not a

matter to be taken so lightly.

SHRI K. R. GANESH ; T am not taking
it lightly.

MR. SPEAKER : No body is taking you
lightly.

SHRI SAMAR GUHA : I am not in the
habit of taking things very lightly. I think
over the points seriously and I come fully
prepared. I do not impromptu ask questions.
(Interruption) Members have honour and
dignity . . (Interruption)

MR. SPEAKER : Do not be too sensitive.
(Interruption)

SHRI SAMAR GUHA They have
stated in this statement that there are other
small ports where the Excise Department
officials are handling the international air
traffic. If itis so, these are secondary ports
which are open to the smugglers. I wanted
to know whether in other secondary airports
the smuggling is going on.

SHRI K. R. GANESH : I .can name the
airports. Amritsar and Patna. Patna is a very
sensitive airport—there is no harm in saying
that—being very near Indo-Nepal border.
There is Varanasi. All these airports are there.

SHRI S. M. BANERJEE (Kanpur) : Not
Kanpur ?

SHRI K. R. GANESH : May I submit
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that a passenger might break his journey in
one of the airports and by breaking journey,
he might try to get out of the smuggling acti-
vities that go on. That can happen. Regar-
ding the basic questionthe hon Member asked,
the Central Excise staff is adequately equipped
and has the necessary expertise to deal with
such cases of smuggling.

SHRI S. M. BANERJEE : Why do you
allow the planes to land ? Sir, Mr. Khadilkar
is there. Will you please ask him to make a
statement ?

MR SPEAKER : You see the agenda
to krow which are the Ministers who are to
make statements.

SHRI JYOTIRMOY BOSU : Prof
Chattopadhyaya is here, Sir. Will he say
something on the” Willingdon Hospital
incident ?

12.33 hrs.

RE : DISCUSSION ON ILL-TREATMENT
OF HARIJANS, ADIVASIS, Etc.

MR. SPEAKER : Prof. Dandavate.

PROF MADHU DANDAVATE (Raja-
pur) : Sir, I rise to raise a very important
issue and quite a disturbing issue regarding
the atrocities that are inflicted on the Hari-
jans in a village in the District of Poona in
Maharashtra,

Unfortunately, social as well as political
issues are related to these atrocities that are
committed. For the forthcoming Zila Parishad
elections. Mr. Eknath Kamble was the
Republican Party’s Candidate. The Republi-
can candidate’s name was announced but the
local Congressmen tried to persuade him to
withdraw his candidature. He refused to
withdraw. As a result of that, on 4th of May,
a meeting of the villagers was held in a temple
and a decision was taken that there should be
a social and economic boycott of the entire
Harijan community of that village. . (Inferrup-
tions) Not only that, at the same meeting it
was decided that if any Bagaitdar or landlord
keeps any Harijan as an agricultural labourer,
he would be fined Rs. 100 and as a result of
that, all the landlords gave notices to their
Harijan employces saying ‘You cannot act as
an agricultural labourer’ on our fields’.

Sir, there were atrocities committed also
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on other weaker scctions and as a result of
that, an atmosphere of terror existed there.
As if this was not sufficient, at one stage, it
was planned by some members that in one
particular well from which the Harijans were
drawing water, poisonous chemicals should be
put into the water so that they could not use
that water.

These things have appeared in the local
press in Maharashtra vz, Lokasalta and
Maharashira Times.  In the begmnning, the
Congressmen denijed the charge but fortunately,
day before yesterday only, a meeting of pro-
minnent men of the village was held. Thanks
1o the Muaharashtra Times and Lokasatta they
have published detailed 1eports of this mecting,
where the Maharashtra Minister, Mr. Shanker
Rao Patil, admitted that such a boycott did
exist and he had requested the villageis to
withdraw the boycott. He did say that persons
connected with the Congress Party did pressu-
rise the Republican candidate to withdraw and
on his refusing, there was a social boycott of
Harijans and that they had now withdrawn
the social boycott,

T would request the Government to make
a detailed statement, I have repeatedly reques-
ted the Minister for Parliamentary Afairs
that let us have a debate on the atrocities on
Harijans and Adivasis. No such debate is
being held. 1 would request on this occasion
that some time should be found for a debate
on the atrocitiss committed on the Harijans,
Adivasis and other weaker sections.

12.35 hrs.

FINANCE BILL, 1972-Contd.

MR. SPEAKER : Out of 10 hours we
had taken 3-1/2 hours. So, we have about 6-1/2
hours. Shri K. N. Tiwary was on his legs.
He may continue his speech.

SHRI VAYALAR RAVI (Chirayinkil) :
With your permission, may I make a subrai-
mion ?

MR, SPEAKER : Without notice ?
I have allowed only those who came with
notice.

SHRI VAYALAR RAVI: I want to

know about what happened in the morning,
The hon. Minister is here.
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MR. SPEAKER : I will let you know at
the proper time. Don't worry. I am more
concerned.

Shii K N Tiwary,

ot & go feard (afqar): &
7 T @ A 5 o N gaer &
HATT FY AFT N awedy ay gk & gad
&t #¥ grvw v §AY Tifgw gew
AT AL | FA ARET WEA T FET
f sibaz At #v v ¢ ok Ay
NuEAT o T AET 7 @ g7
AT AT rgaragg v
wrga a1 gat rEfeees fomar o @
37T & uF Efae wy ¥ far o ¥y
gt § 5 uF sea 9 amer ww @
¢ & B uF gonT ¥9@T uw aFT ¥ w-
Fu § A A geve § S SrEwe dm
g 3% 12 use 99, v ag Ewnv
Tt 1y §, 2§ Sy 9T sTe &Y gae
Ty g A 24 nws R & A oY wwr
S i aradr ®faer ®1 gad aie Mg
dr & AAAAT g TIET AT A AT WA
AN Y AT

¥ g ¥ fA¥ew s W@ g
fr foa awa @ifar A sy d= &,
T ¥ 18 tAY a5 dw &7 @far FA
Y oY aA § 5N ¥ & Fag el &
sred g &, ¥ & fag 9T FAv A
TELT BT 8, Aot gty dur R F
frg ot it &t oo et ¥ A7
forara oY At oy § 9aF fag o W
FTA R IEW AT A ;v o4y W
gar @fem & s ¥ @ oar IR
ST wad frg wrfre fiear ol 7
o qg ¥ weowg g i av wd !
oAt aF wemy WYE wd ¥ IWIE
aff @ wg & aAey ¥ fag AW
ey | ghwewca e o €& arEd
st 39 &, e g Ay, amr, Wl
iy gk frg oF gy ar 3 OFF
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